No.RIS/Estt, B2(xi)d/Writs/11/2012/ 1654 2 1 10)- {4

To,

All the Judicial Officers,

As per directions, Provisional Seniority List of RHIS Officers, as follows, is hereby published on the

Notice Board of Rajasthan High Court at Jodhpur and Bench at Jaipur as well as on the official website of the

Rajasthan High Court. The District & Sessions Judges shall download the list and place it on the Notice Board,

I 'am further under directions to enjoin upon all concerned to submit representation, if so desired, within

fifteen days from today positively,

\V Contd...
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PROVISIONAL SENIORITY LIST OF RHJS OFFICERS

S.NO.| NAME OF OFFICERS | DATEOF  DATEOF  DATEOFORDER  PERMANENT DATE FROM ~ NO. OF OFFICERS DATE OF

APPOINTME  APPOINTMENT/ OF VACANCY AROSE IN WHICH ' WORKING WITHIN RETIRE
NTON AD- — PROMOTION | SUSTANTATIVE  THECADRE ON  SUBSTANTIVE CADRE STRENGTH MENT/EL
HOC. BASIS/|  ASADJAND | APPOINTMENT/ | ACCOUNTOF | APPOINTMEN EVATION
FASTTRACK  DATE OF DATE FROM T MAY BE JEXPIRE
APPOINTMENT WHICH MADE
ON PROBATION | CONFIRMATION AGAINST
INDIRECT | OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
| ) - EFFECTIVE
. SHYAMLAL 20.9.85 NOT MADE i 11.07.99
SHRIMALI (Reverted as SUBSTANTIVE AS
CIM from REVERTED &
| 4.7.90) N4/06799 RETIRED.
2. RAJENDRA PRASAD 30.12.96 . NOT MADE ] 31.03.1998
SHARMA SUBSTANTIVE
3. |ASHOK KUMAR | 30.12.96 . NOT MADE | . 31.05.1999
BAJPAL 04.06.1999 | SITBSTANTIVE | |
4. |SHANTILAL 30.12.06 04.06.1999 NOT MADE : 30.9.2001 |
CHOUHAN SUBSTANTIVE | | |
5, | MOHD. IDRISH 30.12.96 04.06,1999 NOT MADE | : 31.12.3000
| B SUBSTANTIVE |
6. | B.M.SOLERA 30129 | : NOT MADE i 12,11 2000
04.06.1999 SUBSTANTIVE (CR)
7. MAGHA RAM 30,12.96 04.06.1999 NOT MADE ; 12.9.2007
CHOUDHARY SUBSTANTIVE (VR)
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+|%NO.| NAME OF OFFICERS | DATEOF | DateoF DATEOF ORDER | PERMANENT | DATE From NO. OF OFFICERS | DATE OF |
APPOINTME | APPOINTMENT/ OF VACANCYAROSEIN | WHICH | WORKING WiTHIv 'RETIRE |
NTON AD- | PROMOTION | SUSTANTATIVE THE CADRE ON  SUBSTANTIVE | CADRE STRENGTH MENT/E
HOC. BASIS/ | ASADIAND | APPOINTMENT, | Accomnt OF  APPOINTMEN LEVATIO
FASTTRACK| DATEQF | DATE From TMAY BE NEXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMA TION | AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
[ | . EFFECTIVE | B |
8. BRUMOHANGUPTA | 301296 | 04.06.199 2 112002 Retd of Shri Janki 01/08/00 ITERET
Vallabh Joshi on |
| 31.07.2K _
9. |HEERALAL CHANDA | 30.12.06 (4.06.1999 22112000 [Retd OFShei P.D.Sharma|  01/08/00 150 3112012
_ on 31.07.2K _ __
10, |KAPIL BHARGAVA | 1200297 04.06.1969 22.11.2002 Retd, Of Shri Badri 01/09/00 150 3722 |
| Parasad Guptaon |
| 3.08.2K - |
i1 |[KAMLESH KIIMAR ‘ 12/02/97 04.06.1999 | 2211200 Retd, Of Shri Dhanaj 01/1 100 150 - 3112008
GUPTA | Gupta on 31,10.2K |
12, |GS.SHERHAWAT | 120097 | 04.06.1999 22.11.2002 Compl Retd. Of Skri 12/11/00 150 31102008
| | C.P.Nahar on [1.11.2K | | |
3. |BASANTILAL BAREL | 12/02/97 04.06,1999 22112002 | Retd of Shri B.LBundel | 13.11.2000 180 30,1200
| on 12,11 2K{D) |
14 [KL.YADUVANSHI | 12002097 04,04,1909 NOT MADE | ‘ 31.082001
_ | SUBSTANTIVE ] | |
5. [UDAISINGH UDAWAT | 120297 | 1ag.1999 22.11.2002 | Retd of Shri BD.Gupta | 14,11 2000 |’ T 3172003
F | | _ on 13.11 7K | | |

-
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8. NO.

NAME OF OFFICERS | DATEOF | DATE OF | DATE OF ORDER|  PERMANENT DATE FROM | NO, OF OFFICERS | DATE OF |
APPOINTME | APPOINTMENT/ oF VACANCYAROSEIN | WHICH | WORKING WiTHIV \RETIRE
YT ON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON SUBSTANTIVE | CADRE STRENGTH | MENT/E
P0G BASIS! - ASADJAND | APPOINTMENT/ | ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK|  DATE OF DATE FROM TMAY BE NEXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
EFFECTIVE |
16. |MOHD. ANWAR ALAM |  12/02/7 04.06. 1999 22112002 Retd of Shri Om Prekash | 14,11.2000 |' 150 30,04.20)2
Sharma-| on 13,11 2K
17.  |DR BHANWARSINGH |  12/02/97 04.06.1909 22.11.2002 Retd, OFf Shri Prakash 14.11.2000 150 03.04.2010
BHATI Chand Jain-I o (CR)
13.01.2000
18, |P.C.JAIN-I 1202/97 04.06.1999 22.11.2002 Retd. Of Smt. Kusum | 17.11.2000 151 3132013
Bhandari om 16,11 2000
19, |BABU ALISAYED 1210297 M4.06.1999 NOT MADE . 30,6.2001
SUBSTANTIVE |
20. * |B.N, BHATT 12/02/97 04.06.1999 22.11.2002 Retd of Siri 01/01/01 (50 31082013
B.S.Chandrawat on
122K |
2. [AJAY KUMAR JAIN 1 2/02/97 - NOT MADE - | 157,200
04.06,1990 SUBSTANTIVE |
22. |SURENDRAKUMAR | 120287 04,06,1999 NOTMADE | 2822002
SHARMA SUBSTANTIVE | i |
2. |JANARDAN VYAS 1200297 | 04.06.1999 2112002 | Retd Of ShriRS.Gupta | 01010 s T ey
B | | | | on 31.12.2K i)l | o

-

t&»—-""f



5

S5.NO.| NAME OF OFFICERS | DATEOF | DATEOF | DATE OF DRDER| PERMANENT | DATE FROM | NO. OF OFFICERS pite oF |
APPOINTME | APPOINTMENT/ OF - VACANCY AROSE IV WHICH | WORKING WITHIN \RETIRE |
| NTON AD- | PROMOTION | SUSTANTATIVE |  7hr CADRE ON (SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS/ | AS ADJ AND APPOINTMENT/ ACCOUNT OF  APPOINTMEN LEVATIO |
FASTTRACK|  DATE OF DATE FROM T MAY BE NEXPIR |

APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST |
IN DIRECT OF DIRECT PERMANENT |
RECRUITMENT | RECRUITS MADE VACANCY |
EFFECTIVE |
24. KU CHANDRAKALA | 120297 04.06.1999 22.11.2002 Retd of Shri Bheem Sen | 01/01/01 150 | 30012011
YADAV Lekhra on 31.12.2K
25. |RAKESH KUMAR 1202797 04.06.19%0 | 22119002 Elevation of Shri LA 150 30.62013
BANSAL K.C.Sharma on
o200 |
26. |MS. NEERJA (DR) 20.4.98 30.7.2000 Elevation of Shri 11/01/01 150 3092013 |
S.K.Sharma on
1101 2001
27, |BANWARILAL 204,94 30,7.2000 Elevation of Shri Jagat | (1/03/) 15 Elevaion on
SHARMA(DR) B Singh on 01 03,01 | 2102013 |
28, IMS. USHA AGARWAL 20.4.98 02/08/00 Retd. Of Shri Ashok | g105/0] 150 09.06.2000
(D) - Kumat Sharma-| on (CR}
o |
29, |SN. DERASHRIDR) 20.4.98 02/08/00 Retd. OF Shry 01/05/01 150 15.7.2004
| _ R.S.Kandhal on 30.04.01
30, |C.S.AZAD (DR) 20,4.98 29.7.2000 Retd. OFf Shri 0106/ 150 |
K.L.Chandok on 31 050 | |
3. |RS.KANG(DR) 20498 | 020800 | Retd OF Sk RCSharma  01/08/0] L 30,9200 |'
| B L 310701 - | | L
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5. NO. | NAME OF OFFICERS

M’

Singh om 31,03.02

| —

DATEOF | DATEOF | DATEOFORDER|  PERMANENT | pi TE FROM | NO. OF OFFICERS | DATE OF
APPOINTME | APPOINTMENT/ OF VACANCYAROSEIN | WHICR | WORKING WITHIN | RETIRE
NION AD- | PROMOTION | SUSTANTATIVE |  THE CADRE ON SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS/ | ASADJAND | APPOINTMENT/ ACCOUNT OF | APPOINTMEN LEVATIO
FAST TRACK|  DATE OF DATE FROM T MAY BE NEXPIR
APPOINTMENT WHICH MADE i
ON PROBATION | CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE  VACANCY
. EFFECTIVE |
32, |PRAKASH GUPTA(DR] 2().4.08 02/08/00 | Elevation of Shri Harbans| 29082001 | || 130
| | Laf 6 29.08.01 | _
33 |AMAR CHAND | 20,4.98 30.7.2000 Elevation of Shii O.P. |  29.08.2001 150 3132013
SINGHAL(DR) Bishnoi oz 29.08,01 -
34, UMA KANT | | 28.11.08 7492001 OD Elevation of Shri 29.08.01 150 26.5.20] 1
AGARWAL{DR) | A C.Goyal on 29,0801 | | o
35, |SITA RAM (DR) 20,4.98 29.7.2000 Retd Of Shi SN.Ojhaon  01/10/0] 150 311082014
30.09.0]
6. |RAM SINGH MEENA 20,4.98 02/08/00 Retd, Of Shri Vishmu Dutt|  01/01/02 150
(DR) Mishra on31.12.01
37 |SHYAM SWAROOP 18.5.99 RETIRED BEFORE 150 16.11.2000
SHARMA AVAILABILITY OF
) . | VACANCY
38, | HARI KUMAR 18.5.99 | FElevation of Shi 05/03/m 150
 GODARA K.K.Acharyg on 05.03.02 |
39. | PUSHPENDRA 18.5,00 Elevation of Shri 05/M3/02 50 31.07.03
__ICUT\M VYAS F.C.Bansal on 005,03.02
40. |UMEDSINGH 18.5.99 Retd. Of Shri Prem Pratap|  0/04/02 150 31.07.05
| soLani
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|S. NO.| NAME OF OFFICERS | DATE or DATEOF | DATEOF ORDER|  PERMANENT | DATE FROM | NO,OF OFFICERS \DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSEIN = WHICH WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE |  THE CADRE ON  SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS/ | ASADIAND | APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK|  DATE OF DATE FROM TMAY BE N/EXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST
INDIRECT | OF DIRECT . PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
EFFECTIVE | )
41. |CHANDRA PRATAP 18.5.99 Retd. Shri Jagdish Lal Jat | 01/05/02 150 | 11.10.08
B SINGH on 30.04.02 | |
2. |JPSHARMA-II 1%,5,90 Retd. Shri S.L.Chhajeron|  (1/07/02 150 11.05.2013
. 10.06.02
43, | VINAY KUMAR 1%.5.99 Retd Of Shri L.R. Bairwa|  01/07/02 150 V.R, 24.02.11
CHAWLA on 30.06.02
44 |DEEPAK 18.5.99 Retd Of Shri JSMalion |  01/08/02 150
! MAHESHWARI 31.07.02 |
45. | MANGI LAL GAUR 18.5.99 Retd. Of Skri K.CJuinon | 01/08/07 | 5 30,0600
| 31.07.2002
46. | MOHD. RAHIM 18.5.99 Retd. Of Shri 01/08/02 130 310,03
FAROCOUT P.P.Upadhyaya on
B 11.07.02
47, |UMESH KUMAR 18.5.99 Retd. OFf Shri Manphoo 01/09/02 150
- SHARMA  Ramon31.0802D)
48, | ANIL KUMAR MISHRA 18.5.99 Retd of Shri J.8 Yadaven|  D1/10/02 130 0542012
) 30.09.02 (VR)

LU
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.| 8 NO.| NAME OF OFFICERS | DATE oF DATEOF | DATE OF ORDER PERMANENT DATE FROM | NO. OF OFFICERS | DATE oF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON | SUBSTANTIVE | CADRE STRENGTH MENT/E
HOC. BASIS/ | ASADJAND | APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK,  DATE OF DATE FROM TMAY BE NEXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION | AGAINST
IN DIRECT | OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE | VACANCY
| | EFFECTIVE
49, |MANOHAR SINGH 18.5.94 RETIRED BEFORE | 31.08.2001
NARUKA AVAILABILITY OF ||
VACANCY
50, |VITAY KUMAR VYAS 18.5.99 Retd. OF Shri Nanag Ram | 011/11/02 150
Shamma on 31,1002
51, |PRASHANT KUMAR 18.5.99 J0.1L2002{0On retirement | 01/12/02 150 ILG7.05
SHARMA, Of Shri B.1. Babel)
52, |G.S.NIMORIVA 18.5.99 31.01.2003 (On 01/02/03 150 31.03.06
retirement of Sho
| LEﬂlﬂdhﬂl'}
53, INATHU LAL DEORA 18.5.99 31.05.2003 (On D1/06/03 150 31.08.06
retirement of Shri
- Sukhdarshan K Bansal) |
54, |PRAYAG CHAND 18.5.99 31.052003 (On 01/06/03 150 00605
VERMA retirement of Shri
Mahendra Kumar Jajn)
DR
55. | BHEEKA RAM MEENA 18,599 30.06.2003 (On 01/67/03 150 30.06.05
retirement of Shri Laxmi | |
Dut{ Sharma)

N
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| NAME OF OFFICERS

5. NO. DATE OF DATE OF | DATE OF ORDER PERMANENT | DATE FROM | NO. OF OFFICERS |DATE OF |
APPOINTME | APPOINTMENT/ | OF VACANCY AROSE IN WHICH WORKING WITHIN RETIRE |
NTON AD- | PROMOTION @ SUSTANTATIVE | THE CADRE ON  SUBSTANTIVE | CADRE STRENGTH MENT/E
HOC, BASIS/|  AS ADJ AND " APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK| DATEOF DATE FROM TMAY BE N/EXFIR
APPOINTMENT | WHICH MADE E
ON PROBATION CONFIRMATION - AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
EFFECTIVE
56, |AYAZ MOHD. 18.5,99 30.06.2003 (On 010703 150 30.04.10
QURESHI retirement of Shri Salig
Ram Chouhan)
57.  |RAJENDRA KUMAR 18,509 31.07.2003 (On 01/08/03 150 31.072012
SHARMA-] retiremment of Shn B.C.
Kulshreshtha) |
58 |[NEMICHAND JAIN LO/02/00 RETIRED BEFORE 1500 | 30.6.2003
AVAILABILITY OF
VACANCY |
59. | YOGENDRA KUMAR 10 31.07.2003 (On 01/0803 150 311006
SHARMA retirement of Shri Udai
Singh |Jdawat) |
60. | PUSHPENDRA SINGH 11/02/00 31.07.2003 on retirement 0108103 150
HADA of Shri Pushpendra
_ Kumar Vyas ‘
61l. |GAUTAM PRAKASH | 102400 31.10.2003 (On O1/11/03 15() 310810
SHARMA vetirement of Shri | |
. Mulidhar Goswemi) |
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.| 8. NO. | NAME OF OFFICERS | DATEOF = DATE OF DATE OF ORDER PERMANENT i DATE FROM | NO. OF OFFICERS | DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSEIN =~ WHICH WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE THE CADRE ON | SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS/ | ASADJAND | APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK|  DATE OF DATE FROM TMAVBE | MNEXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGATNST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE | VACANCY
EFFECTIVE |
62, | YASHPAL SINGH L1200 JLTO2003 (On B1/11403 150 C.R
CHOUDHARY retirement of Shri |Hari 04, 04,10
Singh Punia)
63. ' NATHULAL | 11/02/00 31.102003 (On 01/11/03 150 30.11.2013
CHAMPAWAT retirement of Shri Mandal
| Prasad Bohra) |
64. | MAHAVEER SINGH L1200 310103 on retirement of | 01/11/03 150 V. R27.07.06
RATPUT Shri Mohd. Rahim
Faroogui
65. |AJAY KUMAR SARDA 11200 31L.01.2004 (On 01/02/04 E50) Undar
retirement of Shri Suspension
Rajendra Pal Singh) |
66, | MURARI LAL L 1/02/00 31.03.2004 (On 01/04/04 150 5.7.2004 |
SHARMA retirement of Shri R.K. |
_ | Chachan) |
67. | TARA CHAND SONI 11/02/00 31052004 (On OL/06/04 150 30.6.2013
| retirementt of She B.C
| | Jatav) DR

L —
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5. N,

———

NAME OF OFFICERS | DATE OF DATEQF | DATE OF ORDER|  PERMANENT | DATE EROM | NO, OF OFFICERS |DATE OF
APPOINTME APPOINTMENT/ OF VACANCY AROSEIN | WHICH | WORKING WITHIN RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON |SUBSTANTIVE  CADRE STRENGTH |MENT/E
HOC. BASIS/| ASADJAND | APPOINTMENT/ |  ACCOUNTOF | APPOINTMEN LEVATIO
FASTTRACK|  DATE OF DATE FROM T MAY BE N/EXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST |
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
EFFECTIVE
| 68, |BHAGWAN SINGH L1/02/00 RETIRED BEFORE ©313.2004
AVAILABILITY OF
VACANCY
69. 'DS. VASHISTII 1 1/D2/00 31.05.2004 (On 01/06/04 150 31,3.2005
retirement of Shri S.C. |
Gupta-[) |
70. | JAGDISH SINGH 24201 08062004 (O 09/06/04 sl 28.0005
retitement of Shn G.D. |
Charan) |
71. | KISHAN LAL SHARMA | 24201 30.06.2004 (On 01/07/04 150 31.08.06
retirement of Shr Jay
Kumar Agarwal)
72, |LALSINGH RAQ 24.2.01 30.06.2004 (On 01/07/04 50 3132014
| retirement of Shn Crulam
Hussam) |
73, |KAILASH CHANDRA | 24.2.0] £5.07.2004 (On 16.7.2004 T 150 =
SHARMA refirement of Shr Mahesh
" Singh Tanwar)

&/,.f-*
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18, vo.

NAME OF OFFICERS ' DATE OF

DATE OF | DATE OF ORDER PERMANENT DATE FROM | NO. OF OFFICERS |DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH — WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE | THECADRE ON |SUBSTANTIVE CADRE STRENGTH | MENT/E
HOC. BASTS/| ASADIAND ' APPOINTMENT/ ACCOUNTOF | APPOINTMEN LEVATIO
FASTTRACK|  DATE OF DATE FROM TMAY BE N/EXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
EFFECTIVE [
74, |GORDHAN BARDAR . 03.05,2001 09/05/03 14.07.2004 (On 15.7.2004 150
(D) rétirerment of Shri RA,
Khandealwal)
75. |PANKAJ BHANDARI ; 03.05,2001 05/05/03 15.07.2004 (On 165.7.2004 150
() retirement of Shyi Gulah
Chand Sharma) | |
76.  [DINESH CHANDRA . 18.05.2001 23.5.2003 15.07.2004 (On 16.7.2004 150
SOMANT (D) retirement of Shri SN,
Derashree) DR
77, 'SURENDRA MOHAN - 03.05.2001 10/05i03 15.07.04 on retitement of | 16.07.04 | 150
SHARMA (D) Shri Murari Lal Shamiz |
78.  |PRITAM SINGH SONI - (13.05.2001 RESIGNED BEFORE 28.08.2002
(D) AVAILABILITY OF (Resipmed)
VACANCY
79. |DR. VIRENDRA | - 03.05.2001 07/05/03 16.07.2004 (On 17.7.2004 150
KUMAR MATHUR(D) tetirement of Shri K_C.
Singhal)
80. |RAM CHIANDRA - 03.05.2001 07/05/03 31.07.2004 (On 01/08/04 150
SINGH JHALAM) retirement of Shri B.S.
| Shekhawat)

N—
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. | 5. NO. | NAME OF OFFICERS

DATE OF ORDER |

DATEOF | DATEOF PERMANENT | DATE FROM | NO.OF OFFICERS DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH  WORKING WITHIN RETIRE
' NTON AD-  PROMOTION | SUSTANTATIVE | THE CADRE ON  SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS! | ASADJAND | APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FAST TRACK| DATE OF DATE FROM T MAY BE NVEXPIR
APPOINTMENT WHICH MADE E |
ON PROBATION | CONFIRMATION AGAINST |
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUTTS MADE VACANCY
, | EFFECTIVE |
81. |ABHAY CHATURVEDI 03.05.2001 0D/05/03 31.07.2004 (On 01/08/04 150
|{’Dj retirement of Sho TN,
| Sharma) B
82.  A.C. KIRADOO (D) . 03.05.2001 0705107 31,7.2004 on refirement 010804 500 02.06.06
of Shri O.F. Gupta-|
| 83, |BHAWANISHANKER - (13.05 2001 06/05/03 31.7.2004 on retiremen 01/08/04 150
KUMAWATID) of Shri R.C. Dadhich -
84. |DEVENDRA - (3.05.2001 07/05/03 31,07.2004 (On 01/08/04 150)
KACHHAWAHA(D) retirement of Shri S.0.
Mutha)
§5, |GANGA RAM . 11/01/02 31.07.2004 (On 01/08/04 150
MOOLCHANDANI retirement of Shd R.C.
' Verma) B
86, |O.P. CHORASIYA 18.05.2001 04/04/02 31.08.2004 (On 014904 |50 31102007
retirement of Shr RA.
Sharmaz) | |
87. |AJAY KUMAR GUPTA . 04/04/02 31.08.2004 (On 01/09/04 150 | 30.9.2013
retirement of Shii 8.8, |
L Purohit)

o

M
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S. NO.| NAME OF OFFICERS = DATE OF . DATEOF | DATE OF ORDER PERMANENT DATE FROM  NO. OF OFFICERS DATE OF
APPOINTME | APPOINTMENT/ OF | VACANCY AROSE IN WHICH WORKING WITHIN 'RETIRE
NTON AD- | PROMOTION  SUSTANTATIVE | THE CADRE ON  SUBSTANTIVE | CADRE STRENGTH MENT/E
HOC. BASIS/| ASADIAND | APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FAST TRACK.  DATE OF DATE FROM T MAY BE \N/EXPIR
| APPOINTMENT WHICH | . MADE E
ON PROBATION | CONFIRMATION AGAINST ‘
IN DIRECT OF DIRECT PERMANENT ‘
RECRUITMENT RECRUITS MADE VACANCY
| EFFECTIVE
88. | BHAROS!|LAL GUPTA | 19.05.2001 04/04/02 31102004 On retitement | 01/11/04 150 || 3113201
| | af Shri Ashok Kapoor DR |
89. DR CHANDRIKA 18.05.2001 | 04/04/02 31.10.2004 on retirement 01/11/04 150 30.6.2010
' PRASAD SHARMA B . of Shri Radhey Mohan |
90. | PAWAN N. CHLANDRA s 13112/04 31122004 On retitement | 01/01/05 1500 |
Seniarity fixed vide of Shri Banshi Lal Gupia
- | 11120960
91. |ABDUL KALAM 19.05.2001 0404102 | 31.12.0d on retlement of | 01/01/05 150 342010
DHERA | Shrt Bihari Lal Gupta
02. 'JSKALKAL 16.02.2002 04/04/02 ‘ RETIRED BEFORE 31.1.2004
AVAILABILITY OF
| VACANCY
93, | YOGESH CHANDRA 18.05.2001 04042002 | 2.2.2005 on slevation of 02/02/05 150 3,4.2010
SWAMI Senlority fixed Shri LR Goyal DR I
vide 31,10.08 3.0, : |
94, |RAJKUMAR BHAGAT - 04/04/02 2.2.2005 on elevation of | 02/02/05 150
Shri Manak Maohta |

h—
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S. NO.| NAME OF OFFICERS | DATE OF DATEOF  DATE OF ORDER PERMANENT DATE FROM | NO. OF OFFICERS |DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH | WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON  |SUBSTANTIVE| CADRE STRENGTH MENT/E
HOC, BASIS/ | ASADJAND | APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FAST TRACK|  DATE OF DATE FROM T MAY BE NEXPIR
APPOINTMENT WHICH MADE E
ON PROBATION ' CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
EFFECTIVE |
95. |IKUPADHYAYA 19.05.2001 04/04102 RETIRED BEFORE | 3042004
AVAILARILITY OF
VACANCY | |
96, |HARIRAM JAT 16.05 2001 04/04/02 22,2005 omelevationof | 020205 150 0.042013
| | Shri 8.F. Pathsk i
97. | PRABODH 19052001 | 04/04/02 222005 onelevationof | 020205 180 30.82012
VASHISHTHA Shri S.C. Singhal
.' 98, |RAVIKUMAR 16.05.2001 04/04/02 ' 28.02.2005 on retirement (01/03/03 150 31.8.2006
_ MATHUR of Rajaran Verma
' 99, |KUNIBIHARIKATTA | 19052001 04/04/02 28.02.05 on retierment of | OLOW0S 150
| | Shri Jagdish Singh
100, [JAMNA DAS THANVI | 19.05.2001 04/04/02 31.03.05 on retitement of | 01/04/05 150 30.9.2012
Shri D.S. Vashistha
101, | KANHATYA LAL 19.05.2001 04/04/02 30.04.05 on retiremeant of 01/05/08 |50 31122006
YADAV Shri G,P.Pandey | -
102 |GIRIRAS PRASAD 19.05.2001 04/04/02 30.06.05 on retirement of | 01/07/05 150 3112006
GUPTA Shri Priyag Chand Verma
103. | CHANDRANARAIN | 18.05.2001 04/04/02 | 30.06.05 on retirement of | D1/07/05 150 31.7.2012
MATHUR | Shri B.R, Mezna |
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S.NO.| NAME OF OFFICERS | DATEOF | DATEOF | DATE OF ORDER|  PERMANENT | DATE FROM | NO. OF OFFICERS DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE THE CADRE ON | SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS/| ASADJAND | APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK| DATEOF DATE FROM T MAY BE N/EXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
| EFFECTIVE | ,
104, |BHAGWAN SAHAI 19.05.2001 04/04/02 31.07.2005 of retirerment (1/08/05 150 26.5.2011
RHANDELWAL of She S.N.P. Dave
I05. | DR. BRI MOHAN 18.05.2001 04/04/02 31.07.2005 retirement of 0108005 | | 50 312004
| BANSAL . Shri Mohd. Hanif |
106, |[NARAIN SAHAI 19.05 2001 04/04/02 | RETIRED BEFORE 07.09.2003
| SHARMA AVAILABILITY OF
VACANCY
107, |BHAGWAN DAS - 18.05,2001 04/04/02 31.07.05 on retirement of | 01/08/05 |50 31.10.2011
'KHANDELWAL Shri Ummed Singh
Solanki
108. [JAIDAYAL SHARMA | 19.05.2001 04/04/02 RETIRED BEFORE 31.7.2005
AVAILABILITY OF
VACANCY
109. |ANIL KUMAR GUPTA | 19.05.2001 04/04/02 31.07.05 on retirement of | 01/08/05 150
| Shri Prashant Kumer
B | Sharma |
L0, |OPAGARWAL-T 18,05.2001 | 04/04/02 122.09.05 onexpire of Shri|  23.00.05 150 3152007
| Shashital Gupta |

N—
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“| 8, NO. | NAME OF OFFICERS : DATE OF DATE OF | DATE OF ORDER | PERMANENT DATE FROM | NO. OF OFFICERS DATE OF
APPOINTME | APPOINTMENTY OF VACANCY AROSE IN WHICH WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE |  THE CADRE ON | SUBSTANTIVE | CADRE STRENGTH |MENT/E
HOC. BASIS/|  ASADJAND | APPOINTMENT! ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK DATE OF DATE FROM T MAY BE NEXPIR
APPOINTMENT | WHICH | MADE E
ON PROBATION | CONFIRMATION AGAINST
IN DIRECT | OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE - VACANCY
| EFFECTIVE
1L |MITHILESHKUMAR | 19.052001 04/04/02 31.12,2005 retivement of 150 | | 3092011
112, | KRISHNA CHANDRA | 19.05.2001 04/04/02 20.01.2006 Elevation of | 20.01.2006 150 31.10.2009
JAT Shri Chatra Ram Ja
[13, OMPRAKASHSINGE- | 19,05 2001 | D4/e4/02 20,01.06 Elevation of Shei| ~ 20.01.2006 | 150 31,7.2012
I (3.9, Sarraf
I14. |MAHENDRA KUMAR | 19.052001 |  Q4/04/02 31.01.06 retirement of 01/02/06 150 3.072013 |
| AGARWAL Shri A R, Patwardhan |
[15, |GAJENDRA KUMAR - 04/04/02 IL01.06 retiementof | 01/02/06 50 | | 3112001 |
| GAUR Shri H.L.. Dhanwal | |
116. |PURAN MAL 04/04/02 310106 onreticementof | 01402408 150 | 31.10.2008
JALTHURIA | Shri G.P. Gupia |
117. | SUBHASHCHANDRA | 19.052001 | (4/04/02 28.02.06 retirement of 014013/06 | 150 11,7.2008
PLINJ Shri M.D, Vaishnay |
118, | SATISH KUMAR 19.05.2001 04/04/02 28.02.2006 retirement of | 01/03/06 L5
SHARMA Shri P.L, Hissanya :
119, |SMT. SHORHA 19.05.2001 04/04/02 31.03.06 retirement of | 01/04/06 150
CHOUDHARY Shri M.C. Purohil | |



(e

. i E —
|S.NO.| NAME OF OFFICERS | DATEOF = DATEOF | DATE OF ORDER~ PERMANENT | DATE FROM | NO.OF OFFICERS DATE OF
APPOINTME ' APPOINTMENT/ oF VACANCYAROSEIN | WHICH | WORKING WITHIN RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON | SUBSTANTIVE CADRE STRENGTH MENT/E
HOC. BASIS!| ASADJIAND ' APPOINTMENT/ | ACCOUNTOF | APPOINTMEN \LEVATIO
FASTTRACK|  DATE OF DATE FROM T MAY BE NEXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST |
- INDIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUTTS MADE VACANCY ‘
EFFECTIVE |
120, |SRIKRISHNA JOSHI | 19.05.2001 04/04/02 31.03.06 on retfrement of | 01/04/06 T 1132011
| Shri (1.8, Nimaoriya
12]. | RADHA MOHAN 19.05.2001 04/04/02 02.06.06 on expire of Shri. 0306706 150
'CHATURVED] A.C. Kiradoo | ‘
122. | CHHAGAN LAL — | 40402 300606 retirementof | 01706 150
GUPTA | | . Shri P.K. Bhatia |
123, ' SMT BALJEET KAUR | 18.05.2001 04/04/02 | 27.07.06 on retirement of | 28.07.06 1 1s0 30.62012
MATHARU Shri Mahaveer Singh
Rajput |
124, |SMT. PUSHPA 19.05 2001 04/04/02 11.07.06 retirement of | 010806 150 31.8.2007
B KOCHAR Shri K L Verma
125, | RICHHPAL SINGH 19.05.2001 04/04/02 31.08.06 on retirerment of | 01/09/06 150 i
KULHAR] Shri Nathu Lal Deora
126, | VISHNU DUTT 19.05.2001 04/04/02 31.08.06 on retirement of | 01/09/06 150
| SHARMA-| Shri Kishan Lal Sharma |
127, | AK.CHATTERJEE 19.05,2001 04104102 31.08.06 an retirement of | 01/09/06 150
- Shri Ravi Komar Mathur |
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NAME OF OFFICERS | DATE OF DATEOF | DATE OF ORDER  PERMANENT DATE FROM | NO. OF OFFICERS |DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH WORKING WITHIN RETIRE |
NTON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON  SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS/ | ASADJIAND | APPOINTMENT/ ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK| DATEOF DATE FROM TMAY BE N/EXPIR
APPOINTMENT WHICH MADE F
ON PROBATION | CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
EFFECTIVE
128, |SHIV SINGH 19.05.2001 04/04/02 (15,09,06 refirement of OB/09/06 | 130) | 3152010
CHOUHAN Shri Rakesh Kumar
) Mathur ) | |
129, |GOPESH CHAND 19.05.2001 18.08.2002 30.09.06 retirementof | 01/10/06 150 3132012
DIXIT Shri O.P.Sharma-1I | |
130. |ARIF MOHD. MADANI | 19052001 |  15.08.2002 31.10.06 retirementof | 01/11/06 s ‘ 342010
B Shri ICK Bhargava |
131, | PRAMOD KUMAR 18.05,2001 | Seniorily fixed vide I1.10.06 on retrement of U 1/0a | 150} 1.4.201()
MATHUR 2008.03G.0, Shri Yogendrs Kumar | |
_ _ Sharma I
132, | VE.GOSWAMI 04.04.2002 . 18.08.2002 30.) 1.06 retirement of 01/12/06 150 31.72014
| Shri LN, Sharma
133, PRADEEP JAIN 12062008 | 13122004 30.11.06 on retirementof | 011206 | 150 542010
- Seniority fixed Shri Nathu Lal Meena
| 16052002 | oM 18.08.02 vids
ik . 12080860 | |
134, |R.C.PARFEK | 04,04.2002 312,06 on retirement of | 010107 150 3052013

ﬁr/_
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.| 8. NO.| NAME OF OFFICERS | DATE OF DATEOF | DATE OF ORDER ~ PERMANENT DATE FROM | NO. OF OFFICERS | DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH | WORKING WITHIN |RETIRE |
NTON AD- | PROMOTION | SUSTANTATIVE |  THE CADRE ON | SUBSTANTIVE CADRE STRENGTH |MENT/E |
HOC. BASIS/ | ASADJAND | APPOINTMENT/ | ACCOUNTOF | APPOINTMEN LEVATIO
FAST TRACK| DATE OF DATE FROM T MAY BE N/EXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
EFFECTIVE
(135 |PATANJALISHARMA | 04042002 16.08,2002 12.03.07 elevation of 12/03/07 150 | | 3172000
Shri Gruman Singh
136. |CHANDRA BHAN 04042002 | 18082002 12.03.07 elevation of Shei | 12/03/07 (50 31.82014
Bhawroo Khan
137, | HIMANSHU RAI 04.04,2002 {6,08.2002 12.03.07 elevation of | 2/03/07 150 11,8.2013
NAGORI | Shri D N Thanvi
i35, |MS. PRABHA 04.04 2002 16.08.2002 31.03.07 refirement of | 01704407 150
SHARMA Shri R.C. Sargara _
139, |LNJOIVA . 02.01.2003 31.03.07 tetirement of 01/04/07 150 342000
Seniority fixed Shri O.P.Gupta-1I
from 25.04.02 vide
| 21,0508 6,0, | | |
140, |SHESHA RAM 04.04,2002 16.08.2002 30.04.07 retitement of 01057 150 11.5.2000
(FANDER | Shri R.P, Audichya
141, | PRITHVI RAJ | 04042002 |  16.08.2002 31.05.07 retirement of | 01/06/07 150
1 , Shri N,D.Bilochi |
142, |ISHWAR DASJAIPAL | 04.04.2002 16.08.2002 31.05.07 on retiement of | OL/0&/07 150

n—"
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.| 8. NO.| NAME OF OFFICERS = DATE OF DATE OF | DATE OF ORDER' PERMANENT DATE FROM | NO. OF OFFICERS DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH WORKING WITHIN | RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON | SUBSTANTIVE CADRE STRENGTH | MENT/E
MOC BASIS/ | ASADJAND | APPOINTMENT! |  ACCOUNT OF APPOINTMEN LEVATIO
FASTTRACK|  DATE OF DATE FROM T MAY BE N/EXPIR
APPOINTMENT WHICH MADE E
| ON PROBATION ' CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE FACANCY
EFFECTIVE |
143, | RC.HAMDHARI 04,04.2002 16.08.2002 18.06.07 retirerment of 19.06.2007 150 | 3132013
Shr R.S.Rathore
144. | RAM CHARAN 04042002 |  16.08.2002 30.06.07 on retirement of | 01/07/07 150 31,1.2013
MEENA Shri G.S Surana |
145. | GORDHAN LAL 04.04.2002 16.08.2002 31.08.07 on retierment of | 01/09/07 150 1172014
MEENA Smt. Pushpa Kochar
146, | RAMESH CHANDRA | 04.04.2002 16,08.2002 30.09.07 on retirement of . 01/10/07 150
MEENA | Shri O.P.Gupta-[1]
147, | KAILASH CHAND 04.042002 |  16.08.2002 L1007 on refirement of | 01/] 1407 150
MEENA Shri O.P. Chorasiya
148, | BARKATULLAH 13 12.2004 30.11.07 on retirement of | 01/]2407 150 34,2010
| Shri Vidhya Sagar Tak |
149, |BHARAT RAM MEENA - 13 12.2004 312,07 on retitement of | 01/01/08 150 542010
. Shri A K Prajapat
150.  |SUDHINDRA KUMAR | 18.08.2002 13.12.2004 310108 onretirement of | 0140208 150 26.5.201 1
MATHUR shri 8.C. Gupta-11
151. |[DDUDIN 04.04.2002 13.12.2004 31.01.2008 o refirement | 01/02/08 150 31.7.2014
of Shri Kamlesh ¥umar
Crupta
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| S.NO.| NAME OF OFFICERS | DATEOF | DAIEOF | DATEOF ORDER|  PERMANENT | DATEFROM | NO.OF OFFICERS | DATE GF
APPOINTME | APPOINTMENT/ OF VACANCYAROSEIN ~ WHICH  WORKING WITHIN ARETIRE
NTON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON  SUBSTANTIVE CADRE STRENGTH MENT/E
HOC. BASIS/ | ASADJAND | APPOINIMENT/ | ACCOUNTOF —  APPOINTMEN LEVATIO
FASTIRACK| DATEOF | DATE FROM | TMAYBE NEXPIR
APPOINTMENT | WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST
INDIRECT | OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
| EFFECTIVE
152 |HARPHOOLSINGH | 04042002 | 13122004 29.02.08 on retirement of | 01/03/08 150
| | Shri L.C. Barupal
153, [MANOJKUMAR VYAS | 04042002 | 13.12.2004 31.03.08 retirement of | 01/04/08 150
- Ms Chandra Kanta Gupta
154, |GOVIND RAM GUPTA | 04.04.2002 13.12.2004 15,0408 elevation of Shri | 15.04.08 150
| IK.5.Choudhary l
155, |RAMESHWAR VYAS | 04042002 |  13.12.2004 15.04.08 elevation of Shri | 15.04.08 150
- | | C.M Totl
156. |RK.PAREEK | 01082002 |  13.12.2004 15,0408 elevation of Shri|  15.04.08 150
| M.C Bhagwati
L37. |OM PRAKASH GUPTA-| 04.04.2002 13.12.2004 21.05.08 retirement of 22.05.08 150
Iv | Shri P.K.Jain
58, |PRAKASHCHAND | 04042002 | 13122004 RETIRED BEFORE 27.0.2007
SHARMA AVAILABILITY OF
VACANCY
159, | KAMAL KUMAR 04.042002 | Seniority fixed 30,06.08 retirementof | 01/07/08 150
BAGRI from 15.01.05vide Shri E.K Sahlot
25.07.0760 |
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‘| % NO.| NAME OF OFFICERS | DATEOF | DATEOF | DATEOFORDER|  PERMANENT DATE FROM | NO. OF OFFICERS | DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH  WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE |  THE CADRE ON SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC, BASIS/| ASADIAND | APPOINIMENT/ | ACCOUNT OF APPOINTMEN LEVATIO |
FASTTRACK| DATEOF DATE FROM T MAY BE N/EXPIR
APPOINTMENT WHICH MADE E
ON PROBATION CONFIRMATION AGAINST
IN DIRECT OF DIRECT | PERMANENT
RECRUITMENT RECRUITS MADE VACANCY
EFFECTIVE
160, |DWARKA PRASAD 04.04 2002 13.42 2004 30.06,08 retirement of ' 150
161, |SMT. KAMAL DUTT 04.04.2002 13.12 2004 31.07,08 retirement of | 01.08.2008 150
| Shri N.K Purokiit
162, | BALDE() RAM 04.04.2002 1312.2004 310708 retirement of | | 150 [
- |
- Shﬂ: K.I.,..Mﬂ.thur I:H UE-{]H | | l
183, |GIRISH KUMAR. 04.04 2002 13.912.2004 31.07.08 on retiement of | G1/08/08 150 2923012
__ PANDEY | Shn 8.C, Punj
164. | GOVIND PRASAD 04.04 2002 13.12, 2004 31.07.08 on retirement of | 01/08/08 150
| GOYAL Shri 8.R.Meghvanshi i
165, | BHAGWAN SARDA 04.04.2002 13.12.2004 30.09.08 retirement of 01/10/m8 150
L | | | Shri R.K Jain |
166. | BANSHI MOHAN 04.04.2002 13.12.2004 30.09.08 retirement of 01/10/08 150
B CHAYAL Shri 8. K Pareck |
[67, |VINOD KUIMAR ARYA | 04042002 | 13122004 31.16,08 retirement of 01/11/08 150
Shr1 KM, Singhvi
168. 'OM PRAKASH 04.04.2002 13,12.2004 110,08 on retirement of | 01/11/08 150
| SINWAR (JAT) | Shr (1.8 Shekhaway | |
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+ | 8. NO. | NAME OF QFFICERS | DATE OF DATEOF | DATE OF ORDER \ PERMANENT DATE FROM | NO. OF OFFICERS |DATE OF
APPOINTME | APPOINTMENT/ OF VACANCY AROSE IN WHICH | WORKING WITHIN |RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE |  THE CADRE oN SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS/ | ASADJAND | APPOINTMENT/ . ACCOUNTOF | APPOINTMEN LEVATIO
FASTIRACK| DATE OF DATE FROM T MAY BE N/EXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST
IN DIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE | VACANCY
| EFFECTIVE
169. | LATIF MOHD. 04.2003 13.12.2004 RETIRED BEFORE 22.12.2007
wef AVAILABILITY OF
16.08.2002 VACANCY
170, | ANIL KUMAR 04.04.2002 |  11.01.2008 | 31.10.08 on retirementof | 01/11/08 150) 342010
SURDLIA Shri Chandra Pratap
| Singh
171.  |BRIJESH KUMAR 16.08.2002 11.01.2008 JL10.08 on retiement of | 01/11/08 150
DANGRA Shri Puran Mal
Jaluthariya »
172, |CHUNNILAL KHATRI | 04.04.2002 11.01.2008 30.11.08 onretirement of | 01/12/08 150 31.7.2009
Shri J,P.Sharma-[1] |
173. |GMANSHYAM GIRI 04.04 2002 11.01.2008 31L.05.09 on retiement of | (1/06/09 150 8.12.2011
Shri Shesha Ram Gander op
174. | ASHOK KUMAR | 04,042002 11.01.2008 | 09.05.09 on retirement of L0/06/09 150 3132010 |
|SAXENA Ms. Usha Agarwal
175. |DIGPAL SHARMA 04,04.2002 11.01.2008 30.06.09 on retirement of | 01/07/00 150
Shri Mangi Lal Gaur
176. | DEVENDRA JOSHI 04.04.2002 11.01.2008 31,07.09 on retirement of | 01/08/09 150
| shri 8.C Srotriva
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S.NO.| NAME OF OFFICERS | DATEOF |  DATE OF DATE OF ORDER | PERMANENT DATE FROM | NO. OF OFFICERS | DATE OF
APPOINTME | APPOINTMENT OF VACANCY AROSE IN WHICH | WORKING WITHIN RETIRE
NTON AD- | PROMOTION | SUSTANTATIVE | THE CADRE ON SUBSTANTIVE | CADRE STRENGTH | MENT/E
HOC. BASIS/ | ASADJAND | APPOINTMENT/ = ACCOUNT OF APPOINTMEN \LEVATIO
FASTTRACK|  DATE OF DATE FROM T MAY BE N/EXPIR
APPOINTMENT WHICH MADE E
ON PROBATION | CONFIRMATION AGAINST
. INDIRECT OF DIRECT PERMANENT
RECRUITMENT | RECRUITS MADE VACANCY
177 |AJAYKUMAR OJHA | 16.042002 | 11.012008 31.07.09 onretiement of | 01/08/09 s | | |
Shri Patanjali Shamna |
178, |R.S.NARUKA 18.082002 |  11,01.2008 31.7.09 on retirement of | 01/08/09 31.05.2014
wef 15.04.02 Shr Chunni Lal Khatri
179, | PRADEEP KUMAR 18042002 |  11.01.2008 07.08.09 on dismissal of | 08/08/09 150 31,05.2014
| SHASTRI | Shei R.X.Sharma-II 1
180. |ARUN KUMAR 16.04,2002 11.01.2008 29.09.09 elevation of 29.09.09 150
PAREEK | Mrs. Meena V.Gomber |
181, |OMPRAKASH 16042002 |  11.01.2008 30.00.09 tetirement of | 01/10/09 150
| : Shri G.L.Choudhary
182. | PCPAGARIVA 11,08.2002 11.01 2008 10.09.09 fetirement of 0110400 150 |
| Shri C.PSingh |
183, |ASHOK KUMAR VYAS| 16082002 | 11.01.2008 30.09.09 on retirement of | 0110109 150 |
_ Shn R.S.Kang B
R4 FRABHL DAYAL 16.08.2002 11.01.2008 3110009 retiremerd of 0110/04 15() 26.5.2011
| GUPTA Shri R.K.Songara |
185. |JAINENDRA KUMAR | 18.082002 11.01.2008 311009 pn retirement of | 01/11/09 150)
JAIN Shri K.C_Jal R |

N—"
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S.NO.| NAME OF OFFICERS | DATEOF | DATE OF | DATEOFORDER|  PERMANENT | DATE FROM | NO.OF OFFICERS DATE OF
APPOINTME | APPOINTMENT/ OF VACANCYAROSEIN ' WHICH | WORKING WITHIN RETIRE
| NTON AD- | PROMOTION | SUSTANTATIVE |  THE CADRE oN SUBSTANTIVE | CADRE STRENGTH |MENT/E
| HOC. BASIS/ | ASADIAND | APPOINTMENT/ | 4 CCOUNT OF APPOINTMEN LEVATIO |
FASTTRACK'  DATE OF DATE FROM T MAY BE N/EXPIR
APPOINTMENT WHICH MADE F
ON PROBATION | CONFIRMATION | AGAINST |
IN DIRECT OF DIRECT | PERMANENT
RECRUITMENT  RECRUITS MADE VACANCY |
EFFFETH‘E I | ) | B
{86, |SURESHCHANDRA | 15082002 = 11012008 | 30.11.09 retirement of | Q1/12/09 | 31072012
SHARMA | | Shri Harsukh Ram Pynia |
187, |HARIKISHAN 16.082002 |  11.01.2008 | |
| KHICHAR | |
188, | HARPHOOL SINGH 16.082002 | 11.012008 | 31102013
| PILANIA
189, BHAGWAN DASS 16.08.2002 11.01.2008
AGARWAL
190.  |HARIRAM MEENA 16.08.2002 |  11.01.2008 | | | 31.12.2008
191, | GHANSHYAM DAS 16.08.2002 11.01.2008 15.1.2010
B MANDOVARA | | 2 |
192, |PRATAP SINGH 16.08.2002 |  11.01.2008 31.7.2008
 |GURAWA | | |
193, |C.KSONGARA | 16.08.2002 11.01.2008 | [ ,
194, | GOKUL CHAND 25.07.2007 1012008 | ' | |
MEENA wef
| 30.04.2003 | -
195. |BRULALMEENA | 18082002 | 1101.2008 T

h—



S.NO. NAME OF OFFICERS  DATE OF

APPOINTME
NT ON AD-

HOC. BASIS/ |
FASTTRACK

DATE OF

APPOINTMENT/

PROMOTION
ASADJAND
DATE OF
APPOINTMENT

- 17~

DATE OF ORDER |

F
SUSTANTATIVE
APPOINTMENTY

DATE FROM
WHICH

| ON PROBATION | CONFIRMATION

16.08.2002
17.04.2003

16082002 |
[

IN DIRECT

OF DIRECT

RECRUITMENT RECRUITS MADE
EFFECTIVE

11.01.2008
11,01.2008
11.01.2008
11.01.2008

PRASHANT YADAV 17042003 11.012008

waf
| 6.08.2002

16.08.2002

17.042003 |
7.04.2003 |

 17.042003

196, AJAY KUMAR MEENA |
197, | ARUN GUPTA
198. 'BABU LAL VAISHNAV  16.08.2002
199. | PURAN MAL
| 'BAINDHA
200,
|
202. | SURENDRA KUMAR
_|Swamr )
‘3{:&3. ' MOHD, ANWAR ALl
204, ANDOP KUMAR
SAXENA
205. NAGENDRA PAL
| BHANDART

 16.082002 | 11012008 |
11.01.2008

11012008

11.01 2008

11012008 |

PERMANENT

VACANCY AROSE IN

THE CADRE ON
ACCOUNT OF

DATE FROM  NO. OF OFFICERS DATE OF
WHICH — WORKING WITHIN RETIRE
SUBSTANTIVE CADRE STRENGTH MENT/EL
APPOINTMEN EVATION
T MAY BE JEXPIRE

MADE
AGAINST
PERMANENT
VACANCY
- | 3182010
o 1 |
- 311.2000
29,06.2013
|
| 342010
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